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New Delhi, this the 4th day of June ;1997
Hon'ble Mr, N. Sshu, Member (A)
1.8mt.Pushpa Sharma,

W/o late Sh,Darshan Lal(SeI.No,1716 D)

2., Ms,Sneh Sharma : :
"D/o late Sh.,Darshan Lal(S.I.No,1716 D) -Applicants

(By Advocate ¢ Shri D.P.S chdev)
Varsus
1.Secratary (Home) Govt,of NoCeTo,

P1d Secretartat,Civil Linss, Delhi

2°C0mmis$ioner~qf'PolicB,Police‘Head
Quar ters,lsPoEstate:, New Delhi

3.Dy.Commissioner of Police, HG=I,Delni
Police Haad Quar ters,l.P.lgtate,Neu Delhi

4,0y, Commissioner of Police HU-111,0elhi,
Police Head Quarters,lo.Pestate,Neu Delhi

5,0y, Commissioner of Palice,North West
Distt, P+S.Ashok Vihar,Delhi -Respondents

(None for respondents)

GRDER (Oral)
Mon®ble Mr.N,53a Member - |
Therlearned counsel for the applicant wvants
to withdrew this application, The pefmiésian is alloued,

The Original Application is dismissed as withdr awn,
(N ° Sahu)
Member (A)




